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l'exWe Factory in Srikolkula1ll District 

5671. Shri V. Narasimha Rao: Will 
~h  Minister of Commerce be pleased 
1.0 state: 

(a) whether Government have 
given any licence for the construction 
of textile factory at Amadalavalasa, 
Srikakulam District in Andhra 
Pradesh; 

(b) whether any loan has been 
given in this connection by a finan-
,cial institution of the Government. 

(e) if so, the amount thereof; and 

(d) the terms and conditions thfore-
for? 

The Deputy Minister in the Minis-
<try of Commerce (Shrl Shaft Qureshi): 
(a) Yes, Sir. 

(b) to (d). A statement is laid on 
the Table of the House. [Placed in 

Library. See No. LT-1045/67]. 

Jute Factory 1ft Andhra Pradesh .. 

5672. Shri V. Narasimha Rao: Will 
'the Minister of Commerce be pleased 
to state: 

(a) whether Government ~a  any 
proposal to establish a jute factory in 
Amadalavalasa, Srikakulam District, 
1358 LS eomrdhn 

(b) if so, the nature thereot! 

The Deputy Minister in lohe Mlnts-
l:ry of Commerce (Shri Shaft Qureshi): 
<a) No, Sir. 

(b) Does not arise. 
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Howrah-Rourkela ExprellS 

56'74. Shri R. R. SiDgh Deo: Will the 
Minister of Railways be pleased to 
state: 

(a) whether Government propose to 
extend the Howrah-Rourkela Express 
on the S.E. Railway to Titlagarh after 
the discontinuance of the through 
passenger train from ri la~arh to 
Howrah; 

(b) whether Government also pro-
pose to run daily the bi-weekly Express 
now running from Vishakapatnam to 
Tatanagar on the S.E. Railway and 
extend the same upto Howrah; 

(e) if so, when; and 

(d) if not, the reasons therefor! 

The Minister of RaIlways (Shrl C. M. 
Poonaella): (a) No. 

(b) No. 




